
IN JHL CENTrtAL AOl-llNIS'TRATIUL TRIBUNAL
PRJNCIPAL eE.NCH

NE.uj DLLHI.

^  Q.A 1520/96 Date of decision 13-8-96

Hon'ble S.mt, Lakshmi Suaniin sth an, Member (J)

Shri R-K.Mittal,
C-II/1, Radio Colony, Khanpur,
□elhi-36

•.Applicant
(By Advocate Sh.Gyan Prakash)

Us. ,

1. Union of India-through

Secretary,
Ministry of Information Broadcasting,
Neu Oelhi-1 . •

2. Director General,
D/IR, Minis try of 148,,
Akashvani Bhavan,
Parliament S tree t, N/De ihi-1

3. Dy.Director(Admn.)
Office of the Directorate General,
AIR, Akashvani Bhavan,
Parliament Street, N/Delhi-1

..Respondents(By Advocate Mrs P.K.Gupta)

~  J R D L R (i3RAL^

(Hon'ble Smt. Lakshmi Suaminathan, Member (J)
Shri Gyan Pr akash, laarned counsel for the

applicant submits that hs uishes to uithdrau this application

^  he excepts , to get the reliefs from the respondents
as prayed for in this O.A,

Permission to uithdrau the D.A. is granted.

Accordingly, OA is dismissed as uithdraun,

(Smt,Lakshmi 3uamin§TKan)'
Member (O)

sk


